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Form 1 -HARYANA
List of cases e-filed during the month of August 2023

Sr.No. Court District Case No. P;;iz:z;ﬂ?m::: Advocate Advoh:::tn?bl:l::bile Advocate E-mail Re[g)ias :f;:_ifon Date of e-filing
Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil Nil Nil
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List of cases in which e-Payment of Court fees was made during the month of August 2023

Sr.No. Court District Case No. P;::;%:z;’:? ll\?:n\:: Advocate Re[g)?s ttiac:-ifon Da:)ef téfoi-:t)af\ér;ent
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil
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List of cases in which Electronic Service of Process has taken place during the month of August 2023

StNo.| Court | Distrit | CaseNo. | TRClONIANS TS | Advocate | pogitt ton | Service of Process
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Yamunanagar Nil Nil Nil Nil Nil
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List of total no. of cases r ly allocated during the month of August 2023
Sr.No. Court District Court Name Court No. Case Type Cars :n(é%l::lty(g% Coaft::?s
Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil
Karnal. Sh.  Alok Anand, )
1 |Sh. Alok Anand, CJ(JD) Karnal. CJ(JD) Karnal. 13 Execution 2
] Karnal. Sh.  Ravi, CJ(JD) o
2 |Sh. Ravi, CJ(JD) Karnal. Karnal. 17 Arbitration 1
] Karnal. Sh.  Ravi, CJ(JD) )
3 |Sh. Ravi, CJ(JD) Karnal. Karnal. 17 Execution 2
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
. |Sh. Kapil, Civil Judge (Jr. —do— . 18 Arbitration 2
Divn.), Yamuna Nagar TOTAL 23




Form 5

List of cases in which Case M:
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1t Hearing was held during the month of August 2023

Sr.No. |Court District Case No. Petitioner Name Vs. Respondent Name Advocate Re:iastt?aiifon Date of Ci‘seealxl:gagement
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil Nil
1 Sh. Mahavir Singh GURUGRAM cs/7/19 PRAKASH VS SPLENDOR MS. VANDANA OBERAI 11.01.22 31.08.23
2 CS/92/22 ITCVS B. S. AGENCIES SH. ABHINAV JAISWAL 25.08.22 16.08.23
3 cs/11/22 V. COMMISSION VS SCORE SH. MAYANK ARORA 20.01.22 09.08.23
4 Cs/77/22 DE QUANTA VS SCORE SH. MAYANK ARORA 18.07.22 09.08.23
5 Cs/61/23 METALMAN VS MUKESH SH. UMESH GULATI 27.05.22 03.08.23
Hisar Nil Nil Nil Nil Nil
GURUGRAM
1 Sh. Mahavir Singh Cs/7/19 PRAKASH VS SPLENDOR MS. VANDANA OBERAI 11.01.22 31.08.23
2 CS/92/22 ITC VS B. S. AGENCIES SH. ABHINAV JAISWAL 25.08.22 16.08.23
3 cs/11/22 V. COMMISSION VS SCORE SH. MAYANK ARORA 20.01.22 09.08.23
4 Cs/77/22 DE QUANTA VS SCORE SH. MAYANK ARORA 18.07.22 09.08.23
5 cs/61/23 METALMAN VS MUKESH SH. UMESH GULATI 27.05.22 03.08.23
Jhajjar isti i ir Si
1 Sh. Fakhruddin, ADJ, Jhajjar Jli ©S/12/2020 M/s Ashoka Distillers and Chemicals Pvt. Ltd Vs ADS | Sh. Ashok Makkar / Sh. Yashvir Singh - -
Spirits Pvt. Ltd. Kadian
Jhajjar i i
2 Sh. Fakhruddin, ADJ, Jhajiar | CS/13/2020 Piccadily Agro Industries Ltd. Vs Ashok Kumar Sh. Gaurav Srivastva / Somval - -
_— . |Jhajjar M/s Brij Gopal Construction Co. Vs. State Of Haryana| ~ Sh. Bhupesh Narula / Ms. Kiran
3 Sh. Sudhir Jiwan, ADJ, Jhajjar CS/11/2020 Through CS Chaudhary - -
. . |Jhajjar Intec Capital Ltd. Vs P.D. Memorial Regligious and ’ )
4 Sh. Sudhir Jiwan, ADJ, Jhajjar EXE/282/2020 Educational Association Sh. Anil Kumar / Sh. Ajay Ahlawat - -
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
ON DATE FIXED
31.07.2023, COPY OF
PETITION FOR NOTICE
NOT SUPPLIED BY THE
PETITIONER HENCE
1 |yandeep KumarDuggal, ADJ, — Iyyp CM/151/2020  |Haryana Financial Corporation Vs M/S Durga Hoisery |Ms. Pallavi Wadhwa ( In person) 18-05-2020  |CASE WAS
ADJOURNED TO
16.10.2023 FOR NOTICE
TO RESPONDENTS
AFTER  FILING OF
COPY AND PF ETC.
Sandeep Kumar Duggal, ADJ, HARYANA FINANCIAL CORPORATION VS _OF.. CASE ADJORUNED TO
2 |Nuh Nuh CM/364/2023 DEEPAK INDUSTRIES SH. SC GUPTA 02:05-2023 146 102023 FOR NOTICE.
1 Sh. Abhishek Phutela,ADJ, Palwal |Palwal CS-03-2018 Coffee Day Global Vs Satbir Singh & Ors Sh.S.B. Hasija, Advocate for plaintiff & Sh. 31.08.2018 08/02/23
Atul Mangla, Advocate for defendants.
2 Sh. Abhishek Phutela,ADJ, Palwal |Palwal CS-5/2022 BMT Elctrical Udyog Vs VMT Kissan Sh.K.K. Gupta, Adv. For plaintiff & Sh. 27.04.2022 08/10/23
Sanjeev Bansal Adv. For defendant.
3 Ms.Ankita Sharma, CJSD, Palwal |Palwal CS478/2022 Ms. Vikas Strip Inc. Vs M/s Dashmesh Eng. Works & Anr. Ms.Savita Rani, Adv. for plaintiff & 05/04/22 07.08.2023, 14.08.2023 &
Sh.Krishan Kumar, Adv for defendant 29.08.2023
4 Ms.Ankita Sharma, CJSD, Palwal |Palwal CS479/2022 Ms. Vikas Strip Inc. Vs M/s Blue Square Eng. & Ors. Ms.Savita Rani, Adv. for plaintiff & 05/04/22 07.08.2023, 14.08.2023 &
Sh.Krishan Kumar, Adv & Sh.Pratap Singh 29.08.2023
Dagar, Adv. for defendant
5 Ms.Ankita Sharma, CJSD, Palwal |Palwal CS-965-2022 Avon Containers Pvt Ltd. Vs Prateek Aggarwal Sh.Praveen Kumar, Advocate for plaintiff 17.08.2022 18.07.2023(No date was
& Defendant exparte v.o.d. 14.02.2023 fixed during this month)
6 Ms.Ankita Sharma, CJSD, Palwal |Palwal CS-964-2022  |Avon Containers Pvt Ltd. Vs Aditya Interseas Pvt Ltd. & Ors Sh.Parveen Kumar for Plaintiff & Sh. 17.08.2022 29.08.2023
lJitender Rawat, Adv. For defendant
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Nil Nil Nil Nil Nil

Yamunanaga
4
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C 1 C cial cases disy 1 during the month of August 2023
Vet urent
Petitioner Name Vs Date of sought and Pre- Date of Days for ’\I‘J?:;;eszlf Date of exg:Z:itf)zrof
Sr.No. Court District Case No. Respondent Name Advocate Registration Institution. Decision disposal | (Contested/Settle execution | o ree from Act Section
Mediation did d) of decree date of
not take place decision
(Yes/No)
Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Fatehabad Nil Nil il Nil il Nil il il Nil il il
e COUNTRYWIDE VS 3YRS 8
1 |Sh. Mahavir Singh |GURUGRAM ARB/207/19 TEJRAM SH. R. N. YADAV 21.12.2019 14.08.2023 | \1oNTHS DISMISSED Nil Nil Nil
COUNTRYWIDE VS
2 .R.N. YAD .08.201
ARB/86/17 TEJRAM SH. R. N. YADAV 03.08.2017 14.08.2023 6 YRS DISMISSED
3 ARB/163/22 | VIRENDER VS NIPPON SH. PARDEEP KUMAR 15.11.2022 05.08.2023 | 9 MONTHS DISMISSED
Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sh. Alok Anand, . Sh. M.R. Sangwan and L
1 CI(ID) Karnal. Karnal. Arb/52/2020 (Jitender Vs. Exe. Engg. Sh. P.S. Bhatti 12.05.2017 No 16.08.2023 1910 Contested 11.04.2016 331 34 of Arbitration
Sh. Alok Anand, . Sh. M.R. Sangwan and o
2 CI(ID) Karnal. Karnal. Arb/53/2020 (Jitender Vs. Exe. Engg. Sh. P.S. Bhatti 12.05.2017 No 16.08.2023 1910 Contested 11.04.2016 331 34 of Arbitration
Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 |ACJ(SD) KOSLI REWARI CS/156/2020 SBI KOSLI SR PUNIA 28.05.2020 NO 21.08.2023 1180 CONTESTED
Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sirsa ) ) I ) ' ) ) ) ) ' )
Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Sh. Rajinder Pal
Singh, Additional
1 |District &|Yamuna Nagar - - - - - - - - - - -
Sessions Judge
Yamuna Nagar
Sh. Kapil, Civil .
2 |Judge (Jr. Divn.),Yamuna Nagar [EXE/224/2023 M@l"s“'a“nsj'e”edﬁfu”r:‘]afd' Sh. Rajan Bhatia 02/05/23 No 02/08/23 9% DAW NA NA Commercial
Yamuna Nagar
—do- Yamuna Nagar | EXE/40/2022 Ag“‘“,(}ff;;}gi:g tf_j /5| sh.ys. Bhatia 31/01/22 No 17/08/23 575 DAW NA NA Commercial
—do-- Yamuna Nagar | EXE/10/2022 | S Ram TransportV/s | gy jachir singh Rana | 06/01/22 No 23/08/23 940 DAW NA NA Commercial
Ms. Kirti Vashista,
3 Addl. Civil Judge Yamuna Nagar n - - n - - - - - _ _

(Sr.
Bilaspur

Divn.),
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